101 Written Answers
Regional Ruoral Banks

1462. SHRI BALGOPAL MISHRA:
Will the Minister of FINANCE be
pleased to state:

(a) the tota] number of regional
rural banks in the country;

(b) the total deposits in the afore-
said banks as on June 30, 1990; and

{c) which regional rural bank in
Orissa has incurred the highest loss
during the last three years?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHR1 ANIL SHASTRI): (a) There
are 196 Regional Rural Banks (RRBs)
in the country at present.

(b) The National Bank for Agri-
culture and Rural Development has
reported that the total deposits mobi-
lised by all the Regional Rural Banks
as on 30-09-89 (latest data available
amounted to Rs. 3467.99 crores.

(c) While Puri Gramin Bank in-
curred highest losses during the years
1986 and 1987, Bolangir Anchalik
Gramin Bank incurred highest loss
during 1988-89 (15 months period) in
Orissa.

Working Capital Assistance to Small

Scale Sector
1463. SHRI BANWARILAL PU-
ROHIT::
DR. LAXMINARAYAN
PANDEYA:
SHRI PHOOL CHAND

VERMA:

Will the Minister of FINANCE be
pleased to state:

(a) whether the Reserve Bank of
India (RBI) has recently issued ins-
tructions to all banks to deal with
the proposal for working capital as-
sistance to the small scale sector with-
in a time-frame;

(b) if so, the details of t;he instruc-
tions issued by the RBI in this re-
gard;
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(c) the extent to which small scale
units in the country would be bene-
fited as a result thereof; and

(d) the other measures Government

have taken to encourage small scale
units?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI ANIL SHASTRI): (a) to (d)
RBI has reported that guidelines have
been issued to commercial banks
laying down, inter-alia, that direct
ioan applications under the priority
sector including SSI sector upto a
credit limit of Rs. 25,0600 should be
disposed of within a forwnight and
those for over Rs. 25,000 within 8 to
9 weeks. These guidelines are aimed
at enforcing a strict time discipline
in dealing with all priority sector cre-
dit proposals including those receiv-
ed from the SSI sector. The guide-
lines also envisage issue of acknow-
ledgement with date of receipt of ap-
plications and evolving and effective
system for monitoring the timely dis-
posal of cases.

A major step in this direction is
the setting up of Small Industries
Development Bank of India (SIDBD),
as the principal financial institution
for the promotion, financing and de-
velopment of industry in the small
scale sector. It has become opera-
tional with effect from 2-4-90. SIDBI
has already liberalised Single Window
Scheme by raising the limit on pro-
ject cost and working capital eligible
under the scheme from Rs. 5 lakhs
and Rs. 2.5 lakhs to Rs. 10 lakhs and
Rs. 5 lakhs respectively.

National Equity Fund Scheme,
which was hitherto operated by public
sector banks and certain designated
institutions only, has since been ex-
tended to all State Financial Corpo-
rations, private sector banks and sel-
ected urban co-operative banks as
well. Besides, the scope of the sche-
me has been enlarged to cover the
service activities in addition to ma-
nufacturing activities.

The steps outlined 1ibove are in-
tended to facilitate the flow of timely



